
THE GAUHATI HIGH COURT AT GUWAHATI
(Htcu coFnr or assnv, x1a-6a1a19, 1q7oRAN4 AND ARUNACHAL PRADESH)

From

To,

Shri Saptarshl Garg,

It. Reg istrar (Vlgila nce ),

Gauhati High Court,

Guwahati.

Shri Tridib Kumar Bhattacharlee,

Member, MACT,

Barpeta.

NO. HC.Vrr-87/ L998 I 2620 I A

A
tlated Guwahati, the Z March, 2023.

Sub:- Station leave Permisslon'

Ref:- Your letter No. MACT (B) 615 Dated the 23'd March' 2023

Sir,

With reterence to the above, I am directed to inform you that your

prayer for station leave permission, from the evening of 24'03'2023 till the

morning of 27.O3'2O23, has been granted The District & Sessions ludge' Barpeta

andinhrsabsence,thein-chargeDlstrict&sesslonsludge,Barpetashallremainin

charge of Your Court and offlce

Yours faithfullY,
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Memo No.Hc, vfi'a7ltssal262t-26221^' dated ) 7 ' O7 ' L0 L3

Copy to:

The District & Sessions Judge, Barpeta'

The Project Manager, Gauhati High Court
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